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a national committee, the Tarakki-e- 
Urdu Board, through which we are 
trying to develop the language.

SHRI A. SUNNA SAHIB: May I
know whether the State of Kerala 
has been included m the grants list 
and if so how much has been granted 
to it?

SHRIMATI RENUKA DEVI B ARA
RAT AKI: All the States are included. 
It is in the State Plan. It is not 
possible for me to say now how much 
Kerala has been given.
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SHRIMATI RENUKA DEVI BARA
RAT AKI; It js the policy of the 
Janata Party Government to help 
the backward areas as much as possi
ble. The Planning Commission are 
doing «n exercise on it as how the 
backward areas can be helped in this 
matter.
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THE MINISTER OF AGRICUL
TURE AND IRRIGATION (SHRI 
SURJIT SNGH BARNALA): (a) to
(c ). The Agricultural Prices Com
mission was constituted with effect 
from 8-1-1965 by a Resolution of the 
-Government of India. The sanctioned 
strength of the Commission consists 
of a Chairman and three Members in
cluding Member secretary. One of 
the posts of Members is now vacant.

As presently constituted, the Chair
man and the Member Secretary are 
economists while the second Member 
has been appointed In pursuance of 
the recommendations of the National 
Commission on Agriculture in order 
to include in the Commission a non
official with understanding of agricul
tural production and consumer pro
blems. The appointments have been 
made with the approval of the Ap
pointments Committee of the Cabinet.
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MR. SPEAKER: He wants to know 
whether the cost of production is 
taken into account.

SHRI SURJIT SINGH BARNALA: 
The cost o f production is also taken 
into consideration when the prices 
are fixed.
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MB. SPEAKER: He wants to know 
«s to what «r« the names of the 
persons of Agricultural Prices Com
mission.

SHRI SURJIT SINGH BARNALA: 
Dr. Dharam Narain, Chairman, Dr. 
(Mrs.) Thamarajakshi, Member 
Secretary and Chaudhari Randhir 
Singh, Member,
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MR. SPEAKER- The recond ques
tion does not arise.

SHRI SURJIT SINGH BARNALA: 
Chaudhari Randhir Singh was taken 
as agriculture representative and he 
is still a Member.

SHRI S. NANJESHA GOWDA: 
This Agricultural Prices Commission 
has done a great blunder in fixing 
the prices without knowing the back
ground of the agriculture. I do not 
want to blame any individual there 
o r  any Member there. I think, there 
is no farmer at all in that Commis
sion. The problems of the farmers 
must be understood while fixing the 
prices. They must take into account 
the cost of production. But they get 
details from universities or somewhere.

A  farmers' representative ds very 
necessary in the Agricultural Prices 
Commission.

Another thing is that we have seen 
that the fixing o f prices of so many 
industrial products is done on the 
basis of their cost of production. 
Here, the farmers have to see towards 
the sky and Government. Do you 
call for the advice of the Farmers* 
Federations m order to have a com
parative study of the prices to be 
fixed? Will the Minister look into 
these things before announcing the 
prices every year?

SHRI SURJIT SINGH BARNALA: 
Sir, the opinions of the Farmers' 
Federations are also taken into con
sideration while fixing the price. In 
fact, the question does not relate to 
this The question was relating to 
the constitution of the Agricultural 
Prices Commission.

SHRI M SATYANARAYANA 
RAO: Whether the Minister is aware 
of the fact that the farmers are very 
much agitated over the prices because 
they are not getting remunerative 
prices at all. In this Agricultural 
Prices Commission, the members are 
only from officer’s cadres except of 
course, Ch Randhir Singh, who is a 
Member. Whether the Minister is 
going to consider the suggestion that 
a non-official should be made the 
Chairman and majority of the mem
bers should be non-officials. Even 
Members who are nominated to this 
Commission are from North who are 
interested more in wheat and they 
are neglecting the South as far as 
rice is concerned. I want to know 
whether he is going to nominate any 
person from south, particularly from 
rice-growing States, to this Commis
sion.

SHRI SURJIT SINGH BARNALA: 
I think, Dr. (Mrs.) Thamarajakshi is 
from south. There is no question of 
south or north___
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SHRI M. 8ATYANARAYANA
RAO; What about non-official?

SHRI SURJIT SINGH BARNALA: 
Chaudhuri Randhir Singh is a non- 
official. I would submit that it is 
not only south that produces rice* 
In fact, rice surplus States are in the 
north.

SHRI M. SATYANARAYANA 
RAO: Whether it is from south or 
north, I want to know whether from 
ripe (growing States, he is going to 
nominate somebody.

SHRI SURJIT SINGH BARNALA: 
So far es rice-growing States are con
cerned, I would submit that northern 
States are surplus in rice. Punjab, 
Haryana and Western U- P. are the 
surplus states. They are more wor
ried about fixation of higher prices. 
Other States are mainly rice-produc
ing and some rice has to go from 
these States to other States.

MR. SPEAKER; His question was, 
whether you are nominating some
body from rice-growing States so that 
their case may also be considered.

SHRI SURJIT SINGH BARNALA: 
Chaudhuri Randhir Singh comes from 
wheat as well as rice growing area.
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SHRI T. A. PAX: The hon. Minis
ter has quoted Punjab, Harayna an* 
western U. P. as trice-producing 
States. May I bring to his notioa that 
they are rice-producing States, no. 
doubt, but for them rice is a cash 
crop whereas for most of the rice- 
growing areas in south, it is the main 
food crop; Therefore, a distinction 
between the prices has Sot to be* 
established between a cash crop and 
«  food crop. Otherwise, those who- 
are growing rice as a food crop are 
made to pay a very heavy price for 
doing it.

SHRI SURJIT SINGH BARNALA: 
It is a suggestion to be taken intOi 
consideration.

Preservation of Heritage of Knmaonr

•750. DR. MURL1 MANOHAR 
JOSHI: Will the Minister of EDUCA
TION, SOCIAL WELFARE AND 
CULTURE be pleased to state:

(a) whether it is a fact that some 
ancient temples in the district o f 
Almora in Uttar Pradesh are rich in 
cultural heritage;

(b) whether it is also a fact that in 
the recent past some statues of im
mense archaeological value and his
torical importance had been taken 
away from ancient temples <rf Jagesh- 
war and Patal Bhuwaneahwar in the 
district of Almora (U.P.) by antique 
smugglers; and

(c) if so, the steps taken or propos
ed to b *  taken to preserve this heri
tage of Kumaon and to save it from- 
unscrupulous elements?

THE MINISTER OP EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUN- 
DER): (a) Yes, Sir.

Various groups of temples at Jage- 
ghwar, Baijnath, Katramal and 
Dttrarahat have oeen declared as o f  
national Importance.




